
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH AT BHOPAL 

ORIGINAL APPLICATION NO. 72 OF 2021(CZ) 

 

RAMESH AGRAWAL                   ...APPLICANT 

VERSUS 

UNION OF INDIA AND ORS.                          ...RESPONDENTS 

ACTION TAKEN REPORT ON BEHALF OF RESPONDNET NO. 8 

CHHATTISCARH ENVIRONMENT CONSERVATION BOARD (CECB) 

It is submitted most respectfully that: 

1. It is stated that presently there are a total of seventeen (17) types of 

polluting industries under which the online data of emissions from 167 

(one hundred and sixty-seven) industries is regularly updated on the 

CECB website. That as of 27.07.2022, out of the aforementioned 167, 

regular emissions data is regularly updated and uploaded by 136 (one 

hundred and thirty-six) industries,  16 (sixteen) industries are temporarily 

closed thus neither data is received nor updated, and the data from 15 

(fifteen) industries is not received due to technical/network issues and 

directions have been issued to the aforementioned 15 industries to ensure 

that regular data of emissions be sent to CECB. 

2. That in order to ensure that Online Continuous Emission Monitoring 

System (OCEMS) is user friendly, CECB awarded the Tender in favour 

of M/s West Bengal Electronics Industry Development Limited, Kolkata 

(WEBEL) to use CHIPS in order to enhance the Client – Server System 



and Real Time Data Acquisition and Handling of 

CAAQMS/CEMS/EQMS. It is also pertinent to note that M/s WEBEL as 

part of Phase – I, has connected 468 analysers to Internet of Things (IoT)  

devices for a total of 32 industries. 

3. That M/s WEBEL, Kolkata has put forward a quotation of Rs. 

10,16,59,950/- (ten crore, sixteen lakhs, fifty-nine thousand and nine 

hundred and fifty only) for Phase – II works, and the same is being 

reviewed by International Institute of Information Technology, Naya 

Raipur (I.I.I.T).  

4. That the quotation proposed by M/s WEBEL, Kolkata was considered to 

be both technically and financially reasonable and on the basis of the 

report presented by I.I.I.T. Naya Raipur, and that after the completion of 

Phase – II works, real time emission data of all the industries will be 

uploaded on the CECB website.  

5. That CECB have taken the required steps to comply with the directions 

passed by this Hon’ble Tribunal and are further taking efforts to make the 

system more user friendly and up to date with real time emission reports. 
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